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(b) if so, the details of the survey? 

The Minister of Education (Dr. K. 
L. ShrimaJi): (a) and fbi. Dllrinlt 
1960-61, it was proposed to carry out 
the survey in question. For this pur-
pose a Questionnaire, a copy of which 
is placed on the Table of the House, 
was sent to the State Governments for 
completion by the Heads of the in-
. .mtUtiC-itS, where scholarship holders 
were studying in 1959-60, and return 
·to this Ministry with the State Gov-
ernment comments. In spite of a 
number of reminders, replies from a 
majority of the State Governments 
'have not yet been received. [See 
Appendix II, annexure No. 84l. 

,Hostel for S.C. and S.'I'. Sllldents ia 
Allaha.ba. 

r Shri SiddJah: 
, '2206.~ Shri P. N. }{ayal: 

L Shri Sonavane: 

WilJ the Minister of Dome Affairs 
:be pleased to state: 

(a) whether the hostel building at 
.Allahabad for the Scheduled Castes 
and SCheduled Tribes Students h88 
been completed; 

(b) the estimated cost of the build-
ing; and 

(c) the numDer of students that ('an 
'be accommodated there? 

The Deputy MiBlster in the Ministry 
,of Home Affairs (Shrlmati Cbandra-
Bekhar): (a) The hostel building at-
'tached to the pre-examination trainin~ 
'centre has not yet been completed. 

(b) Rs. 3,03,170. 

(e) 81. 

HousiD&, Sehemes for Schedaled 
Castes In Mysore 

r Shri Slddlah: 
2287.~ Shri P. N. )[a,yal; 

L SbrI Soaa .... ne: 

Will the Miniater of H_ UainI 
'be pleased to state. 

(a) whether the hownng scheme 
'Ullder the State aeetor tor the Schedul-

ed castes was discontinued in the 
State of Mysore in the years 1960-61 
and 1961-62; 

(b) if so, the reasons for ~uch dis-
continuance; 

, (c) whether the Scheme has been 
continued in the year 1962-63; and 

(d) if so, what is the amount allot-
tEd for the purpose? 

The Minister of state in the MinL'1\r7 
of Home Attairs (Shri Datu): (a) No, 
Sir. 

(b) Does not arise. 

(e) Yes, Sir. 

(d) Rs. 4'50 laklts. 

IIarija.a Girls' Hostelsl 

r Shzi Sicldiah: 
M18. ~ Sbri P. N. Jtayal: 

L Shri Sonavane: 

Will the Minister of Heme Attairs 
be pleased to state: 

(a) what is the amount allotted to 
each of the States and Union Territor-
ies for the establishIp.ent of the 
Harij an girsl' hostels in the year 1962-
63; and 

(b) the number of I:irls that will 
get the benefit of the hostels? 

The Minister of State in the JIinlstry 
of Home Affairs (Shri Datar): Cn) and 
(b). A combined provision of Rs. 67:55 
lakhs has been made for hostels tor 
Scheduled Caste students-both for 
boys' and girls' hostels-- for 1962-63 
under the State sector ot the Plan. 
This amount has been allocated to the 
various States and Union Territories 
as given in the statement placed on 
tha Table of the House. The number 
of Scheduled Caste girls who will 
benefit from the above provision will 
depend On the actual extent to which 
the faclilt,es offered are utilised by 
Scheduled Caste girlsl in each State 
BOd Union Terri1ory. In new.f the 
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high priority given to this scheme, an 
additional provision of Rs. 20 lakhs has 
also been made under the Central 
sector of the Third Plan in order to 
meet additional demands for hostel 
accommodation tor Scheduled lCaste 
girls. This provision will be utilised 
for increasing the capacity of a few 
:.selected general hostles to accommo-
date Scheduled Caste girls; and allo-
cation to the various States and Union 
Territories will be made on the basu 
of actual requirements. 

STATEMENT 

Statement showing the amount all.ot-
ted'crr 1962-63 fOT providing hostel 

facilities to Scheduled Cartes undeT 
State SectoT 

(Rs. in lakhs) 

State/Union 
Territory. 

1. Andhra Pradesh 
2. Bihar 
3. Gujarat 
4. Jammu and ltashmir 
5. Kerala 
6. Madras 
7. Maharashtra 
8. Mysore 
II. Orissa 

10. Rajasthan 
11. Uttar Pradesh 
12. West Bengal 
13. Himachal Pradesh 
14. Tripura 
15. Ponrucherry 

TOTAL: 

Under invoicing of .lnte 

Amount 
"Uotted 

8'lD 
2,80 
3'38 
0'45 
2'10 
1/'00 
7:S0 

14'11 
6:00 
2'80 
8'60 
1'20 
0'50 
0'1:1 
1'(lO 

ZIIS. J Shri S. M. Banerjee: 
l Shri Indrajit Gupta: 

WiH the Minister of Finance be 
pleased to state: 

(a) whether it J. a fact that the 
-customs detained jute goode which 
were being imported by Mis. Mc-
LeOd and Company, Calcutta on a 
.~harge of under-in~oicinC; 

(b) whether these goods were re-
leased before inqwry ~ould conclude on 
8th August, 1962 or on subsequent 
days; and 

(c) if so, the reasons for this? 

The Minister of Finance (Shrl 
Morarji Desai): (a) to (c). There hM 
been no such detention of jute goods 
on import. However, in case of some 
shipping bills that were presented be-
fore the Calcutta Customs House by 
Mis. MeLeod & Co. Ltd., and the 
Megna Mills Co. Ltd., who are con-
nected with the former, for the ex-
port of some-consignments of sacking 
of the declared value of Rs. 19 lakhs 
approximately, the Calcutta Custom 
House considered that prima facie ths 
declared value was low. They have 
accordingly initiated adjudication pro-
ceedings in respect of these ronslgn-
ments. Pending completion of the ad-
judication proceedings, the goods were 
allowed to be shipped on the execution 
01' bonds with a bank guarantee. This 
.... as necessary as the country might, 
have lost a considerable amount ot 
foreign exchange, if the contract had 
not been:fu.11llled. Thill also .... ould 
have had wide repureussions in 
international dealings. 
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